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should be put to the hon. Mint«t»r 
for Heavy Industries who is in charge 
of fertilisers.

Mr. Speaker: The hon. Minister
could have suggested that

Slavery in NEFA 
+

f Shri Rish&ng Keishlng:
\ Shri P. C. Borooah:

W il l  t h e  Prime Minister b e  p le a s e d  
to  s t a t e :

( a )  s in c e  w h e n  G o v e r n m e n t  took 
u p  t h e  w o r k  f o r  e m a n c ip a t io n  of 
s l a v e s  in  N .E .F .A .;

( b )  t h e  n u m b e r  o f  s l a v e s  e m a n c i -
p a t e d  s o  f a r ;  a n d

(c )  t h e  a m o u n t  s p e n t  o n  th i s  p r o g -
r a m m e  i n c lu d in g  r e h a b i l i t a t i o n  o f  t h e  
f r e e d  s la v e s ?

The Minister of State in the Min-
istry of External Affairs (Shrimati 
l<akshrol Menon): ( a )  T h e  G o v e r n -
m e n t  is  a  c o n t r a c t in g  p a r t y  t o  t h e  
S l a v e r y  C o n v e n t io n  o f  1926. O u r  
C o n s t i t u t i o n  d o e s  n o t  p e r m i t  s l a v e r y  
and, s in c e  in d e p e n d e n c e ,  t h e  G o v e r n -
m e n t  h a v e  b e e n  m a k in g  a l l  p o s s ib le  
e f f o r t s  t o  e r a d i c a t e  t h i s  e v i l .

( b )  O v e r  3,000 s l a v e s  h a v e  b e e n  
e m a n c ip a t e d  t i l l  t h e  31s t  M a r c h ,  1962, 
o f  w h o m  a  v e r y  l a r g e  n u m b e r  w a s  
l i b e r a t e d  d u r i n g  t h e  y e a r  1961-62 
a f t e r  t h e  G o v e r n m e n t  f ix e d  t h e  t a r g e t  
d a t e  o f  t h e  31s t  M a r c h ,  1962, f o r  t h e  
c o m p le te  a b o l i t io n  o f  s l a v e r y  i n  N E F A  
S o m e  s la v e s  in  t h e  m o r e  r e m o t e  v i l -
la g e s  i n  t h e  i n t e r i o r ,  h o w e v e r ,  s t i l l  
r e m a i n  to  b e  l i b e r a t e d  a n d  t h e  N E F A  
A d m i n i s t r a t i o n  a r e  t a k i n g  v ig o r o u s  
s t e p s  f o r  t h e i r  e m a n c ip a t io n .

( c )  A  t o t a l  s u m  o f  R s .  1,08,410 w a s  
s p e n t  u p to  t h e  30t h  S e p te m b e r ,  1961, 
o n  t h e  e m a n c ip a t io n  o f  s la v e s .  A n -
o t h e r  R s . 4 l a k h  w e r e  a l l o t t e d  f o r  t h i s  
p u r p o s e  f o r  t h e  s e c o n d  h a l f  o f  t h e  
y e a r  1961- 62. T h e  e x a c t  a m o u n t  
s p e n t  f r o m  t h i s  a l l o t m e n t  w i l l  b e  
k n o w n  a f t e r  r e p o r t s  h a v e  b e e n  r e -
c e iv e d  f r o m  a l l  p o s t s  i n  t h e  i n t e r io r .

Shri Rishang Krisbin;: May I know 
whether the emancipated slaves are 
rehabilitated in the places where they 
were kept or they are sent back to

the villages where their patents er 
relatives live?

Shrimati lakshm i Msneet They axe
at liberty to go back to their Villages. 
The problem of rehabilitation has not 
arisen at all because there is plenty 
o f  land.

Shri Basomaiari: May I knew
w h e t h e r  t h e  G o v e r n m e n t  i s  aware of 
t h e  f a c t  t h a t  t h e r e  i s  s l a v e r y  s y s t e m  
in  p la c e s  o t h e r  t h a n  N.E.F.A i n  t h e  
t r i b a l  a r e a s  i n  t h e  s o u t h  . . .

Mr. Speaker: We are all talking of
s l a v e r y  in  t h e  N.E.F.A. j u s t  a t  pre-. 
s e n t .

Shri P. C . Borooah: M a y  I  know
w h a t  t r a d e s  t h e  e m a n c ip a t e d  slaves 
a r e  p u r s u in g  a t  p r e s e n t ?

Shrimati Lakshmi Menon: There is
p le n ty  o f  la n d  i n  t h e  N.E.F.A. T h e y  
r e h a b i l i t a t e  th e m s e lv e s  e i t h e r  b y  
g o in g  b a c k  to  t h e  v i l l a g e s  o r .  . . .

M r. S p e a k e r :  T h e y  s e t t l e  d o w n  o n  
t h e  la n d .

Shri Hari Vishnu Kamath: Is it a
f a c t  t h a t  C h in e s e  a g e n t s  o p e r a t i n g  in  
o r  n e a r  N.E.F.A. a r e  e x p lo i t i n g  t h i s  
t r a g i c  e v i l  in  t h e  c o u r s e  o f  t h e i r  p r o -
p a g a n d a  a g a i n s t  I n d ia ?

Shrimati Lakshmi Menon: It is not
t r u e .

Shri Hari Vishnu Kamath: She does
n o t  k n o w  p e r h a p s .

Mr. Speaker: I t  is  j u s t  p o s s ib le .  

Shri Bern B a r u a :  M a y  I  know whe-
t h e r  t h e  t r a d i t i o n a l  s l a v e s  e m a n c ip a t -
e d  in  t h e  T r i b a l  b e l t  are rehabilitated 
i n  t h e  s e n s e  t h a t  t h e y  are given fin-
a n c i a l  a s s i s t a n c e ?

Shrimati Lakshmi Menon: I have
a n s w e r e d  the question.

Shri Hem Barna: Financial assis-
ta n c e ?

Mr. Speaker: Financial Assistance
to the liberated slaves?

Shri Hem Barma: Yea.
Mr. Speaker: Whether they are

given any financial assistance?



Shrbnati la k ih n l Menon: There is 
provision for financial assistance if 
they need it

Mr. Speaker: The question-hour is 
over.
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Employees’ Provident Fond Scheme

'KM. Shrlmati Maimoona Saltan:
Will the Minister of Labour and 
Employment be pleased to state:

(a) whether Government have of 
late decided to decentralise the 
administrative pattern of the Emp-
loyees’ Provident Fund Scheme;

(b) if so, what is the revised pat-
tern; and

(c) the reasons which prompted the 
Government to amend the previous 
set-up?

The Minister of Labour in the 
Ministry of Labour and Employment 
(Shri Hathi): (a) No.

(b) and (c). Do not arise. 

Hindustan Antibiotics Ltd., Plmpri

•242. Sturi Bhagwat Jha Asad: Will 
the Minister of Commerce and Indus-
try be pleased to state:

(a) the present capacity of output 
of the Hindustan Antibiotics Ltd., 
Pimpri; and

(b) whether there is any expansion 
programme of the plant to meet the 
increase demand in the country?

The Minister of Industry In the 
Ministry of Commerce and Industry 
(Shri Nltyanand Kaannyo ): (a) and
(b). A statement is laid on the Table 
of the Sabha.

St a t x me n t

(a) The Hindustan Antibiotics 
U nited  have fixed tentatively the

following targets of production of
antibiotics during the year 1962-83:—

P e r a n n u m  
(i) B u lk  p e n ic illin  50  m illio n  m ega

u n its
(ii) T e tracyc lines 1000 k ilog ram
(iii) S trep tom ycin  and  

d ih y d ro s trc p to m -
y cin  2000 k ilog ram

( b )  A c c o r d in g  t o  p r e s e n t  in d ic a t io n  
th e  e x p a n s io n  p r o g r a m m e  o f  t h e  
C o m p a n y  is  a s  fo l lo w s :—

P er a n n u m
(i) T e tracyc lines  1500 k ilog ram

(ii) S trep to m y cin  an d  
d ih y d ro s tre
p to m y c in  60 ,0 0 0  to  90 ,0 0 0

k ilogram
(iii) H am y cin  i s  k ilog ram

(A  new  an tifu n g u l
antibiotic)

(iv) V ita m in  ‘C ’ 48 tons

Indian Journalists Expelled from 
Nepal

f  S h r i  A . V . R a g h a v a n :
I Shri Raghunath Singh:

*254. J Shri D. C. Sharma:
I Shri Surendranath 
[  Dwivedy:

W ill  t h e  Prime Minister b e  p le a s e d
to  s ta t e :

( a )  t h e  n u m b e r  o f  I n d ia n  n e w s m e n  
e x p e l le d  t h i s  y e a r  f r o m  N e p a l ;

( b )  w h e th e r  t h e r e  w a s  a n y  c o n s u l -
t a t i o n  o n  o ff ic ia l l e v e l  b e f o r e  t h e  
e x p lu s io n  w a s  e f fe c te d ;  a n d

(c )  w h e t h e r  a n y  p r o t e s t  w a s  lo d g e d  
w i th  t h e  N e p a le s e  a u th o r i t i e s  i n  f o 1* 
c o n n e c t io n ?

Hie Minister of State In the Minis' 
try of External Affairs (Shrlmati 
I«akshml Menon): ( a )  T w o .

( b )  N o .

( c )  I t  w a s  n o t  c o n s id e re d  n e c e s s a r y  
to  lo d g e  a  f o r m a l  p ro te s t .

Fund for the Unemployed
*255. Shri Ram Harkh Yadav: WTO

t h e  M in i s t e r  o f  Labour and B 
loyment b e  p le a s e d  t o  s ta t e :
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